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tribal girls in the identified low literacy districts of the country. The scheme,
revised w.e.f lst April 2008, and Financial Norms last revised in 02nd
January, 2020 with the aims to improve the socio-economic status of the
poor and illiterate tribal population through the education of women. The
Scheme has been revised with effect from 1.4.2008. Now it is being implemented
in 54 identified low literacy districts where ST Population is 25% or more and
ST female literacy rate 1s below 35% as per 2001 census. The Scheme aims
to bridge the gap in literacy levels between the general female population
and tribal women and is meant exclusively for ST Girls. The educational
complexes are established in rural areas of identified districts and have
classes I to V with a provision for upgradation up to class XII, provided
there 1s sufficient accommodation for classrooms, hostel, a kitchen, gardening
and for sports facilities. The educational complexes impart not only formal
education to tribal girls but also train the students in agriculture, animal

husbandry, other vocations and crafts to make them economically strong.

Funds for tribal development

+2210. SHRIMATT KANTA KARDAM:Will the Minister of TRIBAL AFFAIRS
be pleased to state:

{a) the State-wise details of the funds allocated and utilised under various

schemes for tribal development during the last five vears;

(b) the State-wise details of the target set and the success made therein during

the stipulated period under the said scheme;

{c) whether the schemes prepared for the development of tribals have not been

mplemented effectively;
{dy 1f so, the reasons therefor; and

{e) the steps taken by Government to create awareness among tribals about

various tribal development schemes?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRIMATI
RENUKA SINGH SARUTA): (a) to (e) Government has adopted a holistic approach for
overall development of tribal people living across the country, which includes support

for education, health, employment, agriculture, horticulture, amimal husbandry, sanitation,

TOriginal notice of the question was received in Hindi.
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water supply, skill development, livelihood etc. Major part of infrastructure development
and provision of basic amenities thereof in tribal areas/regions in the country and as
well as generation of awareness thereof is carnied out through various schemes/
programmes of concerned Central Ministries and the State Governments concerned,
while the Ministry of Tribal Affairs provides additive to these initiatives by way of
plugging critical gaps. The State-wise details of funds released and utilised under the
major schemes/programmes of the Ministry of Tribal Affairs during the last five years

1s given 1n the Statement (See below).

The nterventions under most of the schemes of the Ministry are demand driven.
No target is fixed by the Ministry. Funds are provided to State Governments/UTs based
upon proposals received from the State Government and after appraisal and approval
by a Project Appraisal Committee (PAC) in the Ministry for different projects included
by them in their Annual Action Plan for implementation in the State as a whole as per
stipulated guidelines under the schemes. Further concurrence for release of funds and

effectively implementation of schemes is accorded keeping in view of the following:-
1)  Availability of funds under the relevant scheme(s).

(i)  Submission of UC by State Government of the funds released during previous

years.
(m)  Physical progress report of already funded projects
(iv) Mandatory annual inspection by District Authorities.

{v) Scrutiny of proposals by multidisciplinary State Level Committees for

voluntary Efforts every year.

All the schemes/programmes of the Ministry are being implemented effectively.
Awareness among tribals about various tribal developmental schemes 1s done by
concerned State Governments. However, Tribal Co-operative Marketing Development
Federation of India Ltd. (TRIFED), which is an autonomous organization under this
Ministry, promote the tribal products through various publicity and advertisement
measures like Press, Electronic, Digital and Social Media, which include advertisement
through newspapers, Radio, FM, posters, banners/hoardings, leaflets, standees, mobile
vans, local TV Channel, web portals like Youtube, Facebook, Google etc. which reach

to the masses and create awareness and help generate demand for these products.



Statement

State-wise details of the funds released and utilized under the major schemes/programmes of the

during the last five year

1) Details of Fund Released to State Governments/UT Administrations (along with & Utilisation by the
Pre Matric Scholarship for ST students

Sl. No.Name of the State/UT 2014-15 2015-16 2016-17 2017
Fund Utilised Fund  Utilised Fund Utilised Fund
Released Released Released Released
1 2 3 4 5 6 7 8 9
1 Andaman and Nicobar  0.00 0.00 0.00 0.00 0.00 0.00 0.00
2 Andhra Pradesh 1386.00  1386.00 1983.00 1983.00 0.00 0.00 5282.94
3 Arunachal Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 0.00

4 Assam 0.00 0.00 0.00 0.00 321.33 203.04 0.00
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Bihar 688.60
Chhattisgarh 3718.00

Dadra and Nagar Haveli 0.00

Daman and Diu 0.00
Goa 0.00
Gujarat 3750.00
Himachal Pradesh 73.00

Jammu and Kashmir 0.00

Jharkhand 1613.00
Karnataka 0.00
Kerala 0.00
Madhya Pradesh 0.00
Maharasthra 0.00
Manipur 496.05

Meghalaya 0.00

688.60

3718.00

0.00

0.00

0.00

3750.00

73.00

0.00

1613.00

0.00

0.00

0.00

0.00

496.05

0.00

375.00

3607.00

0.00

0.00

0.00

3745.76

96.12

700.00

0.00

0.00

300.00

4300.00

0.00

0.00

0.00

24.44

3607.00

0.00

0.00

0.00

374576

96.12

180.05

0.00

0.00

300.00

4300.00

0.00

0.00

0.00

0.00

2534.15

0.00

0.00

52.64

80.81

51.21

0.00

0.00

0.00

796.40

0.00

0.00

867.38

0.00

0.00

2534.15

0.00

0.00

52.64

80.81

51.21

0.00

0.00

0.00

796.40

0.00

0.00

867.38

0.00

0.00

1805.30

0.00

8.04

375

3650.84

0.00

0.00

1704.53

1364.59

0.00

5539.17

0.00

619.09

156.69



1 2 3 4 5 6 7 8 9
20 Mizoram 0.00 0.00 0.00 0.00 336.36 336.36 132.25
21 Nagaland 0.00 0.00 851.47 569.03 0.00 0.00 0.00
22 Odisha 4511.00  4511.00 4900.00 4900.00 3376.36 3376.36 5134.98
23 Rajasthan 238334 2383.34 0.00 0.00 0.00 0.00 3284.79
24 Sikkim 7.80 7.80 0.00 0.00 0.00 0.00 25.72
25  Tamil Nadu 0.00 0.00 600.00 600.00 0.00 0.00 0.00
26 Telangana 745.52 745.52 0.00 0.00 0.00 0.00 358.02
27 Tripura 678.75 678.75 1303.60 1188.64 0.00 0.00 232.89
28  Uttar Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 0.00
29 Uttarakhand 19.82 15.82 107.00 107.00 0.00 0.00 104.44
30 West Bengal 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Torar 2007088 2007088 2286895  21601.04 8416.64 8208.35 29408.03




() Details of Fund Released to State Governments/UT Administrations (along with & Utilisation by the
Post-Matric Scholarship for ST students

Sl. NoName of the State/UT 2014-15 2015-16 2016-17 2017
Fund  Utilised Fund Utilised Fund Utilised Fund
Released Released Released Released
1 2 3 4 5 6 7 8 9
1 Andaman and 0.75 0.74 0.00 0.00 0.00 0.00 0.00

Nicobar Islands

2 Andhra Pradesh 5070.01 5070.01 1986.82 1986.82 9777.62 9777.62 8269.11

3 Arunachal Pradesh 229 2.29 1137.61 1137.61 1136.32 1136.32 5803.65
4 Assam 111400 1114.00 6748.28 6748.28 260.65 206.65 2516.48
5 Bihar 23.00 23.00 0.00 0.00 0.00 0.00 71.25
6 Chhattisgarh 4066.75  4066.75 4764.83 4764.83 2674.82 2674.82 3811.26
7 Dadar and 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Nagar Haveli



1 2 3 4 5 6 7 8 9

8 Daman and Diu 1.00 1.00 0.00 0.00 53.63 53.63 26.19
9 Goa 2.00 2.00 356.00 356.00 645.00 645.00 364.80
10 Gujarat 392923 3929.23 5520.40 5520.40 22040.27 22040.27 14609.74
11 Himachal Pradesh 237.00 237.00 1350.00 1350.00 031.36 03136 312336
12 Jammu and Kashmir 2494.17 249417 2494.17 2494.17 2587.84 2587.84 2322.56
13 JTharkhand 492723 4927123 0.00 0.00 8148.39 8148.39 2716.50
14 Karnataka 3691.00  3691.00 5839.00 5839.00 8540.00 8540.00 887331
15 Kerala 647.00 647.00 0.00 0.00 3122.00 3122.00 2745.46
16 Madhya Pradesh 2385.00 2385.00 3065.00 3065.00 13054.00 13054.00 10320.50
17 Maharashtra 7451.83  7451.83 5209.83 5209.83 22092.28 22092.28 10884.91
18  Manipur 361548  3615.48 3588.00 3588.00 3385.20 3385.20 6382.55
19 Meghalaya 438.00 438.00 3274.61 327461 3189.00 3189.00 770.50
20 Mizoram 4501.15  4501.15 4927.91 492791 4267.52 4267.52 243473



21 Nagaland 2329.59  2329.59 2646.34 2646.34 1344.00 1344.00 2515.00
22 Odisha 4512.00  4512.00 4050.00 4050.00 15556.48 15556.48 8784.18
23 Rajasthan 6440.00  6440.00 10890.43  10890.43 9800.00 9800.00 19912.49
24 Sikkim 414.00 414.00 400.00 400.00 038.16 038.16 1247.32
25  Tamil Nadu 44.00 44.00 2266.86 2266.86 3061.85 3061.85 2440.39
26 Telangana 12329.88 12329.88 9650.00 9650.00 11483.00 11483.00 18031.25
27 Tripura 97482 974.82 1700.00 1700.00 1323.90 1323.90 2756.25
28  Uttar Pradesh 56.00 56.00 0.00 0.00 1057.50 1057.50 1244.91
29 Uttarakhand 164.00 164.00 900.00 900.00 5090.57 4185.55 600.25
30 West Bengal 237.00 237.00 2948.46 2948.46 0.00 0.00 2807.89

Totar 72008.18 72098.17 85714.55 8571455 155567.36 154662.35 146386.79
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(i) Details of Funds released under the Scheme of Grant-in-Aid to Vountary
Organisations working for the Welfare of STs.

(Amount in )

Sl No.  Name of 2014-15 2015-16 2016-17 2017-18 2018-19
the State
1 2 3 4 5 6 7
1. Andhra Pradesh 3443334 25263164 16058361 17673320 12876354

2 Arunachal Pradesh 44975364 9569894 45605089 60523973 43711344

3 Assam 8755425 5785170 13766060 17077370 18876952
4. Chhattisgarh 4943000 1620270 6596669 7536088 11033311
5 Gujarat 21372227 4338188 11193835 7314906 14690260
6. Himachal Pradesh 17074044 - 27733860 25109636 28015712
7. Jharkhand 65726048 20519422 40575895 96628728 142916370
8  Jammuand Kashmir = 4035911 - - 1968601 1968822
9 Kamataka 24888744 22725348 38909904 24493869 46771879
10. Kerala 907370 9625460 11355052 6655688 7730092

11. Madhya Pradesh 10189512 6654020 15278404 11921282 30695279

12. Maharashtra 19697375 3377213 20205458 37748141 31231544
13, Manipur 21001546 6346350 39406207 26428954 20618831
14. Meghalaya 67215218 27479208 606927710 69TIOTED 82478380
15. Mizoram 4039560 - 4016475 5589524 9373256
16, Nagaland 3215437 - - 3079598 1803888
17. Odisha 30398337 19079568 45737410 116896969 222285411
18, Rajasthan 8331000 3182749 6783268 1449967 12601952

19, Sikkam 2564384 5454113 5205330 9081202 8501627
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1 2 3 4 5 6 7
20. Tamil Nadu 3509519 1181790 3891019 28049531 329012993
21. Telangana 2375010 1976326 63786629 7676131 5363885
22. Tripura 1715310 1582470 6602040 3261804 STINTES
23. Uttarakhand 11866736 1766858 11263873 3742689 13381104
24. Uttar Pradesh 6904581 2218403 3448897 6743175 -
25. West Begnal 45252818 37791760 31533450 93743775 80566551
26. Delli 1511290 - 07171 1714742 540869

Granp ToraL 445000000 217537744 5300643126 691880423 891718431

Note: Under the scheme of Grant- in-Aid to Voluntary Organisations working for the Welfare of

STs funds released only on receipt of Utilisation Certificate of previous years, as per GFR

provisions.

(iv) Details of funds released under the Scheme of Strengthening Education among ST

Girls in Low Literacy Districts

(Amount in )

S1. No. State 201415 201516 201617 2017-18 2018-19
1 7 3 4 5 6 7

1. Andhra Pradesh 5207920 193107731 27004085 111723355 =
2. Arunachal Pradesh 4271709 - - 3764528 -
3. Chhattisgarh 3925448 - 3963499 3711971 6448929
4 Guarat 194219225 171232411 285792943 151247653 9321262
5. Jharkhand 4442520 2107200 2 = 3613140
6. Madhya Pradesh 57103228 14357845 42004939 32520606 63501647
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1 2 3 4 5 6 7
7. Maharashtra 3600400 - 15838410 14986427 25460395
8 Odisha 26507661 104081259 192941386 110218151 101356147
9 Rajasthan 9665119 - 14877810 2513350 16817293
10. Telangana 41056770 48075810 T1975792 32190954 -
ToTar 350000000 532962256 654483874 462876995 226518813

Note: Under the scheme of Strengthening Education among ST Girls in Low Literacy Districts funds

released only on receipt of Utilisation Certificate of previous years, as per GFR provisions.
(v) Details of Funds released under the Scheme of Vocational Training in Tribal Areas.

(Amount in T)

Sl.No.  Name of 2014-15 2015-16 201617 2017-18 2018-19
the State
1 2 3 4 5 6 7

1 Assam 7232000 - 9300000 18309335 Q057180
2. Kamataka 6360000 - - 5960000 1704000
3 Madhya Pradesh - - - 8308629 2505576
4 Meghalaya 3044800 - - 5933200 2664000
5 Nagaland 10392000 - 2448000 - 2712000
6. Tamil Nadu - - 3120000 6155000 3120000

Granp Tomar 27028800 0 14868000  ddesoled 21762756

Note: Under the scheme of Vocational Training Centre in Tribal Area (NGOs) funds released only

on receipt of Utilisation Certificate of previous years, as per GFR provisions.



(¥1) Scheme of Institutional Support for Development and Marketing of Tribal Products/Produce.

Sl Name of the State/UT  2014-15 2015-16 2016-17 2017
fe Fund  Utilised Fund  Utilised Fund Utilised Fund
Released Released Released Released
1 2 3 4 5 6 7 8 o
L Chhattisgarh 232.00 0.00 0.00 0.00 0.00 0.00 0.00
2 Kerala 20677 20677 0.00 0.00 0.00 0.00 39352
3. Odisha 13830 132.80 148.13 0.00 0.00 0.00 0.00
4 Rajasthan 56,00 56.00 0.00 0.00 4343 4343 0.00
5. Tripura 11993 11993 31098 31098 351.10 27679 201.48
6. West Bengal 35600 35600 0.00 0.00 431.47 0.00 0.00
7 Mizoram 0.00 0.00 0.00 0.00 174.00 174.00 0.00
3 Sikdam 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Totar 1109.00 871.50 45911 31098 1000.00 49422 595.00




(v11) Scheme of Mechanism for Marketing of Minor Forest Produce (MFP) through Minimum Support Price

Chain for MFP

Sl Name of the State/UT  Funds released Funds released Funds released Funds te
No. n 2014-15 n 2015-16 n 201
General Capital General Capital General Capital General
1 2 3 4 5 6 7 8 9
1. Chhattisgarh 8,016.00 - 735000 -
2. Gujarat - - - -
3. Jharkhand 42500 3900 1832.00 -
4. Andhra Pradesh - - 52875 300.00
5. Madhya Pradesh - - = -
6 Odisha - 82000 991.00 -
7 West Bengal - - - -
8 Manipur - - - 1050
9 Nagaland - - - 1916
10, Uttar Pradesh - - - 240.00
1. Kerala - - - -
12, Kamataka - g = - .
13, Assam - - - -




{vi11) Scheme of Support to National/State Scheduled Tribes Finance and Development Corporatio

Name of the 2014-15 2015-16 2016-17 2017-

State/Corporation Fund Utilisation Fund Utilisation Fund Utilisation Fund

Released Released Released Released
2 3 4 5 7 8 9

Arunachal Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 5.00

Ind. Dev. & Fin

Corporation, Itanagar

Goa State STs 640.00 640.00 0.00 0.00 0.00 0.00 465.00

Finance and Dev

Corporation Ltd., Panaji

HP SCs & STs 42.00 0.00 0.00 0.00 0.00 0.00 0.00

Dev Corporation,

Solan

Jammu and Kashmir  470.00 470.00 0.00 0.00 0.00 0.00 0.00

SCs, STs & BCs

Dev. Corporation, Jammu




11.

Kerala State Dev. 20.00
Corporation for SCs

& STs Ltd. (KSDC),
Thrissur

Odisha SCs STs 8.00
Dev & Fin. Coop
Corporation Ltd.,

Bhubaneshwar

Tripura STs Coop 0.00
Dev Corporation

Ltd., Gangtok

West Bengal SCs & 1720.00
STs Dev & Fin.

Corporation
(WBSCTDC),
Kolkata

NSTFDC (DELHI) 4100.00

20.00

8.00

0.00

1720.00

4100.00

22.00

0.50

0.00

0.00

6310.50

22.00

0.00

0.00

0.00

6310.50

0.00

0.00

0.00

0.00

6000.00

0.00

0.00

0.00

0.00

6000.00

50.00

0.00

0.00

0.00

4980.00

TotaL 7000.00

6958.00

6333.00

6332.50

6000.00

6000.00

5500.00




(X} Scheme of Grants under Article 275(1) of the Constitutions (including EMRS)

S1. No.  States 2014-15 2015-16 2016-17 2017-18
Total uc Total uc Total uc uc Total uc uc
Release awaited Release awaited Release Sub-  awaited Release Sub-  awaited
mitted mitted
1 2 3 4 5 6 7 8 9 10 11 12
it Andhra Pradesh 2139.00 0.00 5500.00 0.00  2869.43 2869.43 0.00 4591.11  4591.11 0.00
2. Arunachal Pradesh  1880.40 0.00 3000.80 0.00  6580.53 6580.53 0.00 8378.82 8378.82 0.00
3. Assam 0.00 0.00 0.00 0.00 844.12 844.12 0.00 0.00 0.00 0.00
4, Bihar 586.00 0.00 0.00 0.00 1467.58 1433.88 33.70 991.89 0.00 991.89
5. Chhattisgarh 10778.00 0.00 11904.31 300.00 10488.52 10488.52 0.00 10964.49 10964.49 0.00
0. Goa 0.00 0.00 400.00 0.00 450.00 140.01 309.99 103.00 100.00 3.00
8 Gujarat 8592.45 0.00 11680.00 0.00 9739.02 9739.02 0.00 11384.08 11384.08 0.00
8. Himachal Pradesh 190.99 0.00 523.20 0.00 1595.87 1595.87 0.00 2074.70  2074.70 0.00
9. Jammu and Kashmir 0.00 0.00 2000.00 0.00 3539.606 3539.60 0.00 3049.06  3049.06 0.00
10.  Jharkhand 9873.00 0.00 12202.96 0.00 9489.38 8962.26 527.12 12386.93  9040.03  3346.90
11. Kamataka 4880.40 0.00 6300.00 0.00  4664.00 4664.00 0.00 5881.74 5881.74 0.00




1 2 3 4 5 6 7 8 9 10 11 12
12. Kerala 748.94 0.00 1085.44 0.00 695.58 695.58 0.00 803.17 244.02 559.15
13. Madhya Pradesh 17321.42 0.00 14845.15 0.00 14971.43 14971.43 0.00  22399.48 19623.50 2775.98
14. Maharashtra 11701.29 0.00 13374.00 0.00 11536.53 11536.53 0.00  13862.24 13862.24 0.00
15. Manipur 1600.01 0.00 1216.00 0.00 1694.40 1694.40 0.00 2308.80 2308.80 0.00
16. Meghalaya 2334.03 0.00 1507.68 0.00 1576.21 1576.21 0.00 3603.40 236693 123647
17. Mizoram 1877.78 0.00 3617.37 0.00 192749 1927.49 0.00 250441 250441 0.00
18. Nagaland 2067.15 0.00 5469.34 0.00 6368.00 6368.00 0.00 443411 443411 0.00
19.  Odisha 12728.22 0.00 15200.00 0.00 11954.96  11954.96 0.00 1599530 1013596 5859.34
20. Rajasthan 9755.92 0.00 11000.00 0.00 10341.39  10341.39 0.00  10240.58 10240.58 0.00
21.  Sikkim 370.30 0.00 1250.30 0.00 1147.00 1147.00 0.00 405.30 405.30 0.00
22. Tamil Nadu 639.60 0.00 852.80 200.00 798.24 798.24 0.00 378.00 378.00 0.00
23. Telangana 3894.40 0.00 6080.00 0.00 3608.05 3608.05 0.00 501532 501532 0.00
24. Tripura 1218.99 0.00 1600.68 0.00 1280.99 1280.99 0.00 2040.89  2040.89 0,00
25.  Uttar Pradesh 743.49 0.00 151474 39.37 1138.62 1138.62 0.00 189.00 189.00 0.00
26. Uttarakhand 1530.36 0.00 92.02 0.00 0.00 0.00 0.00 1577.56 473.20 981.17
27. West Bengal 5747.00 0.00 7000.00 0.00 5814.37 5814.37 0.00 5376.51 5376.51 0.00
Grand ToTaL 113199.14 0.00 139226.79 539.37 12658137 125710.56 870.81 150939.89 135062.80 15753.90




(x) Special Central Assistance to Tribal Sub-Scheme:

S1. No. Name of State 2015-16 2016-17 _

Fund Released  UC received/ Fund Released UC received/ F

Allocation Utilized Allocation Utilized  Allc

1 2 & 4 5 6 7 8

L. Andhra Pradesh 3500.00 3500.00 3500.00 5000.42 5000.42 5000.42
2. Arunachal Pradesh 0.00 0.00 0.00 0.00 0.00
3. Assam 5844.00 5844.00 5844.00 3407.80 3407.80 3407.80
4. Bihar 1368.26 1368.26 1368.26 743.74 743.74 743.74

5. Chhattisgarh 10809.64 10809.64  10809.64 11717.82 11717.82 11717.82 1
6. Goa 0.00 0.00 455.68 455.68 455.68

7. Gujarat 10566.50 10566.50  10566.50 9488.00 9488.00 9488.00 1
8. Himachal Pradesh 475.00 475.00 475.00 1959.39 1959.39 1959.39
9. Jammu and Kashmir  2000.00 2000.00 2000.00 3671.61 3671.61 3671.61

10.  Tharkhand 10000.00 10000.00 10000.00 9820.75 9820.75 9820.75 ]
11.  Karnataka 4370.00 4370.00 4370.00 5100.00 5100.00 5100.00




1 2 4 5 6 7 8 10 11 12
12, Kerala 357.50 357.50 357.50 808.09 808.09 808.09
13.  Madhya Pradesh 11501.21 11501.21 11501.21 19236.61 19236.61 19236.61 p
14, Maharashtra 12514.901 12514.91 12514.91 0547.00 9547.00 0547.00 1
15, Manipur 1100.00 1100.00 1100.00 2260.00 2260.00 2260.00
16. Meghalaya 0.00 0.00 0.00 0.00 0.00 0.00
17. Mizoram 0.00 0.00 0.00 0.00 0.00 0.00
18,  Nagaland 0.00 0.00 0.00 0.00 0.00 0.00
19, Odisha 14728.52 14728.52 1472852 11806.27 11806.27 11806.27 ]
20.  Rajasthan 10190.00 10190.00 10190.00  11072.90 11072.90 11072.90 ]
21.  Sikkim 353.00 353.00 353.00 1467.62 1497.62 1497.62
22.  Tamilnadu 0.00 0.00 0.00 600.00 600.00 600.00
23, Telangana 4000.00 4000.00 4000.00 384535 3845.35 384535
24,  Tripura 2400.07 2400.07 2400.07 1345.76 1345.76 1345.76
25.  Uttarakhand 0.00 0.00 0.00 0.00 0.00 0.00
26.  Uttar Pradesh 905.51 905.51 905.51 121.92 121.92 121.62
27.  West Bengal 6233.00 6233.00 6233.00 5995.50 5995.50 5995.50
Torar 11321712 11321712 11321712 11950223 119502.23 11950223 1:




Sl No. Name of State 2018-19
Fund Released UC received/ ;
Allocation Utilized  Allc
1 2 12 13 14
L. Andhra Pradesh 5617.3900 5617.3900 5617.39
2. Arunachal Pradesh 2211.8300 2211.8300 442.37
3. Assam 0.0000 0.0000 0.00
4. Bihar 0.0000 0.0000 0.00
5. Chhattisgarh 10342.6500 10342.6500 10342.65 1
6. Goa 352.3100 352.3100 35231
7. Gujarat 11765.38 11765.38 11676.56
8. Himachal Pradesh 3627.9975 3627.9975 3517.26
9. Jammu and Kashmir 3749.8000 3749.8000 749.96
10.  Jharkhand 8564.5200 8564.5200 244751 ]
11.  Karnataka 5347.7600 5347.7600 3481.80
12, Kerala 335.0000 335.0000 0.00




1 2 12 13 14

13, Madhya Pradesh 16968.9700 16968.9700 12192.0 0 p

14, Maharashtra 13802.5700 13802.5700 2760.35 1

15, Manipur 5442.4800 5442 4800 670.00

16.  Meghalaya 2739.2000 2739.2000 486.60

17.  Mizoram 1220.0000 1220.0000 0.00

18.  Nagaland 3225.0000 3225.0000 1612.50

19.  Odisha 17553.2200 17553.2200 4741.09 1

20.  Rajasthan 10327.9300 10327.9300 2093.58

21.  Sikkim 0.0000 0,0000 0.00

22.  Tamilnadu 315.0000 315.0000 310.77

23,  Telangana 2850.3225 2850.3225 2850.32

24,  Tripura 12943800 12943800 1119.34

25.  Uttarakhand 1012.8800 1012.8800 332.75

26.  Uttar Pradesh 0.0000 0.0000 0.00

27.  West Bengal 5833.4100 5833.4100 5610.81
ToTaL 134500.00 134500.00 7340792 1-




(x) Scheme for Development of Particularly Vuulnerable Tribal Groups :

Sl. No. Name of State 2015-16 2016-17
Fund Released  UC received/ Fund Released UC received/ F
Allocation Utilized Allocation Utilized  Allc
1 2 & 4 5 6 7 8
L. Andhra Pradesh 3240.00 3240.00 3240.00 5105.00 5105.00 5105.00
2. Andaman & 0.00 0.00 0.00 100.00 100.00 0.00
Nocobar Island
A Bihar 0.00 0.00 0.00 342 87 34287 0.00
4. Chhattisgarh 1809.63 1809.63 1809.63 1230.00 1230.00 1230.00
5. Gujarat 898.10 898.10 898.10 779.12 77912 776.12
6. Tharkhand 1575.00 1575.00 1575.00 3120.00 3120.00 3120.00
7. Karnataka 800.00 800.00 800.00 136.00 136.00 100.00
8. Kerala 0.00 0.00 0.00 100.00 100.00 0.00
9. Madhya Pradesh 4491.92 4491.92 4491.92 104604 0 10460.40 9950.40
10.  Maharashtra 0.00 0.00 0.00 2077.00 2077.00 2077.00
11.  Manipur 100.00 100.00 100.00 329.00 329.00 102.34




1 2 3 4 5 6 7 8
12, Odisha 337392 3373.92 3373.92 1379.00 1379.00 164.00
13.  Rajasthan 1076.09 1076.09 1076.09 1331.00 1331.00 843.00
14, Tamil Nadu 1048.15 1048.15 1048.15 3055.00 3055.00 0.00
15, Telangana 1439.04 1439.04 1439.04 1139.00 113900 1139.00
16. Tripura 895.56 895.56 895.56 2250.00 2250.00 2176.73
17.  West Bengal 447.60 447.60 447.60 574.00 574.00 574.00
18.  Utrakhand 0.00 0.00 0.00 292.48 292 .48 0.00
19, Uttar Pradesh 0.00 0.00 0.00 0.00 0.00 0.00
Grand Totar 21195.00 2119500 2119501 3379987 33799.87 27360.59 :
Sl. No. Name of State 2018-19
Fund Released UC received/ F
Allocation Utilized  Allc
1 2 12 13 14
1. Andhra Pradesh 1838.00 1837.00 1837.00
2. Andaman and 250.00 0.00 0.00

Nicobar Island



3. Bihar 250.00 0.00 0.00
4. Chhattisgarh 1052.00 1051.50 1051.50
5. Gujarat 604.00 604.00 590.95
6. Tharkhand 2646.00 320579 700.00
7. Karnataka 450.00 460.00 460.00
8. Kerala 250.00 0.00 0.00
9. Madhya Pradesh 8605.00 7998.09 5508.50
10.  Maharashtra 1573.00 1230.26 1230.26
11, Manipur 249.00 1157.55 0.00
12, Odisha 1252.00 3626.00 2361.82
13.  Rajasthan 1008.00 1008.00 1008.00
14, Tamil Nadu 2313.00 0.00 0.00
15. Telangana 918.00 533.00 533.00
l6.  Tripura 1703.00 789.53 418.38
17.  West Bengal 434.00 843.42 693.47
18.  Uttarakhand 495.00 565.86 421.66
19.  Uttar Pradesh 100.00 0.00 0.00
Granp ToraL 26000.00 25000.00 1681454 2




